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Teply given to Starred Question No.
577 on the 27th November, 1957 and

state;

(a) whether the question of provid-
ing relief to the workers of textile
mill at Kishangarh, Rajasthan, has
since been decided in consultation
with the Government of Rajasthan;
and

(b) it so, the result thereof?

The Minister of Commerce (8hri
Kanungo): (a) and (b). The subject
matter falls within the sphere of the
Rajasthan State Government. It is
understood from that Government
that the question of providing relief
to Kishangarh Textile Mill workers
has not been taken up so far, but the
claims of bonus, retrenchment bene-
fits have been referred to the
Rajasthan Tribunal for adjudication.
As regards the payment of arrears of
wages, we understand that the State
Government are taking necessary
steps to effect the recovery of wages

expeditiously.
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Jute Mills in West Bengal

*1045. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether Government are aware
of bad results of some of the jute
mills in West Bengal; and

(b) if so, whether Government pro-
pose to set up an Enquiry Committee
to investigate into the working of such
jute mills?

The Minister of Commerce (Shrl
Kanungo): (a) and (b). It has come
to the notice of Government that some
of the Jute Mills have recently sus-
tained losses; Government are looking
into the matter.

Small Scale Industries Institute
in Calcutta

Dr. Ram Subhag Singh:
Shri Vajpayee:
| Shri Siddananjappa:

Will the Minister o2 Commerce and
Industry be pleased to state:

*1046.

(a) whether Government have pre-
pared a scheme to set up a Small Scale
Industries Development Institute in
Calcutta;

(b) if so, the cost involved in seting
up that Institute; and

(c) when that Institute is likely to
be set up?
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The Minisler of Indwstry (Shri
Manubhat Shah): (a) to (c). A pro-
posal for the establishment of an Insti-
tute for the development of Small
Scale Industries with technical assis-
tance from the Government of Japan
is under Government's consideration.
No agreement in regard to this scheme
has, however, yet been concluded with
the Japanese Government.

Repatriation of Chinese Students from
US.A,

047 JShrl Harish Cbandra Mathur.
*\ Shrl Gajendra Prasad Sinha:

Will the Prime Minister be pleased
to state:

(a) how many Chinese students
wanting to leave for Chinese main
land from U.S.A. have been repatri-
ated through the assistance of Indian
Consulates in 1837; and

(b) whether any financial assistance
was given to the students leaving
US.A?

The Deputy Minister of External
Aftairs (Shrimatli Lakshmi Menon):
(a) During 1057, 19 Chinese stu-
dents and research workers with 23
members of their families, were re-
patriated from the U.S. with financial
assistance from the Indian Embassy
‘Washington.

(b) All the repatriates mentioned
in the answer to part (a) of the ques-
tion received financial assistance from
the Embassy to the extent necessary
for their repatriation. The Chinese
Government have placed necessary
funds at the disposal of the Indian
Embassy, Washington for rendering
assistance to Chinese nationals desir-
ing to be repatriated from the USA.
who have difficulties in paying their
return expenses,
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State Howsing Finance Corpors-
tionn
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Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether the scheme for setting
up State Housing Finance Corpora-
tions has been finalised; and

(b) if so, the details thereof?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) Not
yet, Sir.

(b) Does not arise.

Indians in Burmsa
*1049. Pandit D. N. Tiwary: Will

(a) whether it is a fact that a large
number of applications filed by pér-
sons of Indian origin in Burma for
“Naturalisation Certificates” are
undisposed for the last sevcral

(b) whether Government have any
information about the number of such
applications filed and the number of
such applications disposed of within
the last three years;

i

(c) whether Government have taken
up the matter with the Burmese Guv.
ernment; and

(@) if so, with what result?

The Deputy Minister of External
Affairs (Shrimati Lakshm! Menon):
(a) and (b). According to the latest
information available 333 persons of
Indian origin in Burma had filed ap-
plications for Naturalisation upto the
6th March 1958. Out of this, 197 per-
sons had been granted Naturalisation
till that date.

(¢) and (d). The Ambassador of
India in Burma has had discussions
with the authorities concerned in
Burma who have assured him that
steps are being taken to expedite dis- -
posal of these applications, i





